101 Written Answers

(b) the total number of persons who
have since been allotted flats by DDA;

and

(c) the time by whxch the rest of
the persons who got themselves regis-
tered with the DDA and have deposi-
ted the registration fee of thousands of
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rupees can expect to get a house?

- LA

THE MINISTER OF WORKS AND

HOUSING AND SUPPLY AND KRE-
HABILITATION (SHRI SIKANDAR

(l) Ist Registration (1969-70)

(n) 2nd Registration (1971-72)

-.(iii) Special Registration for Scheduled Castes

und Scheduled Tribes, 1973

. (iv) R. P, S. Scheme—752

(v) N=w Reyistration Scheme—76

BAKHT): (a) The details are as
under:—

M.I.G. L.1.G. Janta ‘T'otal

3501 4747 2603 10851

9984 §203 4279 20466

L

325 1050 4111 586

. 223 243 240 848
142

10099 8881 8288 27268

Grane TotaL 24274 21124 19521 63919

: In addition, Delhi Development Au-
thority has recently floated the “Self
Financing * Housing Registration
Scheme” under which 1516 persons
have got themselves registered upto
17th February, 1978.

A sum of Rs. 24,31,48,397/- has
been realised as Registration Amount.

(b) 22,391 persons have secured
allotment.

(c) The Delhi Development Autho-
rity expects to meet the demand of
persons registered under the Re-
tiring Public Servants Scheme dur-
ing 1978 79, The demand of other
persons is likely to be satisfied in
stages in the next four years.
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